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Surgical Instrument Plant at Nadam-
bakkam

-1269. SHRI YOGENDRA SHARMA:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS
be pleaseq to state:

(a) whether it is fact that the
Surgical Instruments Plant at Nadam-
bakkam has been incurring heavy
losses since its 1nceplion;

(b) If so, what is the total accu-
mulated loss incurred by this plant
so far;

(¢) whether any steps are being
taken to find out the reason for the
bad performance of thig plant and to
make it an economically viable unit;

"7 and

(d) if so, what are the details

-+ thereof?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA):(a) Yes,

Sir.

(b) The total accumulated loss dur-
ing the period 1965-66 to 1976-77 is of
~ the order of about Rs. 11.12 crores.

(¢) and (d) Based on the recom-
mendations of the Indarjit Singh
Commuittee which submitted its report
in February 1976 a spot assessment
of the problems of the Plant was made
by a Team of Senior Officers who re-
commended diversification into the
manufacture of other engineering
items as well as acceptance of job
orders from other Public Sector Un-
dertakings. Government have also ap-

.. proved the setting up of a formulation

unit within this complex involving an
outlay of Rs. 92.42 lakhs. Government
have also appointed a Committee of
Surgeons and other experts to make
an in-depth study of the Plant and to
suggest specific measures to improve
its working productivity, product mix
ete.

[ RAJYA SABHA]
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Report (1976-77) of the Oil Industr
Development Board, New Delhi an
related papers

THE MINISTER OF PETROLEUN
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): Sir, I be,
to lay on the Table, under sub-sec
tion (4) of section 20 of the Gil In
dustry Development Act, 1974, a cop

. each (in English and Hindi) of th

following papers:

(i) Third Annual Report of the
Oil Industry Development Board
New Delhi for the year 1976-77
together with the Audited Accounts

(ii) Review by Government on
the working of the Board. [Placec
in Library. See No. LT.1409/77 fo
(i) ang (i1)].

L Report (1976-77) ang Accounts
of the¢ Hindustan Organic Chemi-

u. cals Limited, Rasayani, District

uv Kulaba (Maharashtra) and re-
lated papers.

II. Report (1976-77) and Accounts
of the Qil and Natural Gas Com-
... mission ang related papeyg

OI. Report (1976-77) and Accounts
of the Indian OQil Corporatiom
Limited, Bombay and related
Papers.
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1. Notifications under the Repre-
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{Placed in Library. See No., LT-
1413/77 for (i) wad (ii)]
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REPORTS OF THE PUBLIC AC-
COUNTS COMMITTEE (1977-78)

© o () wREE v A SHRI SARDAR AMJAD ALI (West
JTRTL T4 AT Bengal): Sir, I beg to lay on the

t Table a copy each of the following
[Placed in Library, See No, LT- Reports of th2 Public Accounts Com-

1414/77 for (i) and (ii).] mittas —



